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PUBLICITY SERVICE   or THE   DEFENCE 
SERVICES 

120. SHRI M. VALIULLA : Will the 
Minister for DEFENCE be pleased to state 
the amount spent in 1955-56 on publicity 
activities of :— 

(i) the Array ; (ii)   the 

Navy; and 

(iii)  the Air Force? 

THE MINISTER FOR DEFENCE 
ORGANIZATION (SHRI MAHAVIR TYAGI: 
The amounts spent by the three Services 
on their publicity activities during the year 
1955-56 are as follows: - 

Army and Navy        Rs.       1,64,700 i 

Air Force Rs.

 73,700 

NOTE—(1) Separate figures for the Navy 
are   | not avaiable  as  publicity for the 
Army   and Navy is done by a common   
organisation. 

(2) The figures shown  against   'Anm and   
i Navy' also include  figures in res iec1 of 
Enter-Service expenditure which is incurred 
from the Army Budget. 

LOK SAHAYAK SENA CAMPS 

SHRI DEOKINANDAN NARAYAN : 
Will the Minister for DEFENCE be 
pleased to state: 

(a) how  many   camps  of  the  Lok 
Sahayak Sena have so far been held in the 
current year and what are the names of the 
places where they   were ] held ; and 

(b) what was the number of trainees in 
each of those camps? 

THE MINISTER FOR DEFENCE 
ORGANIZATION (SHRI MAHAVIR 
TYAGI): (a) and (b). A statement is placed 
on the Table of the House (See Appendix 
XV, Annexure No. 54.] 

PAPER LAID ON THE TABLE 
NOTIFICATION   PUBLISHING  THE  HIGH 

COURT JUDGES (PART A STATES) -.; 

TRAVELLING  ALLOWANCE   RULES! 
1956 

I'm; MINISTER IN THE MINI-. STRY OF 
HOME AFFAIRS (SHRI 8. N. DATAR) . Sir, 
1 beg to lay on the Table, under sub-section 
(3) "of section 24 of the High Court Judge's 
(Conditions of Service) Act, 1954, aj copy 

of the Ministry of Home Affairs 
Notificatioi? No. " 11/45/55-Judl.l.. dated 

the 23rd October, 1956, publishing the 
High Court Judges (Part A States) 

Travelling Allowance Rules, 1956. [Placed 
in library. See No. S-512 /56.] 
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